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Construction of Mini Dams in Hilly Areas

1219. SHRI A.K. ROY Will the
Minister of TRRIGATION be pleased to
state :

(a) whether Government have any prop-
osal to construct mini dams in the hilly are-
as of the country in general and Chhotanag-
pur in particular, facts in details;

(b) whether such mini dams on the small
seasonal rivers in the hilly areas would help
in local irrigation without submerging large
area; and

(c) details of such dams in the country
with particular reference to Bihar and their

performance ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA) : (a) and (b) Under the
Constitution ‘Water’ is a State subject. As
such the planning, investigation, design and
construction of all Minor Irrigation Schemes
which include construction of - sto-
rage and diversion schemes in hilly areas,
wherever feasible from technical considera-
tions is taken up by the State Governments
under their Minor Irrigation Programme.
The small schemes submerge lesser area when
compared to major and medium schemes.

(c) As the number of small minor irri-
gation schemes in the States iucluding Bihar
are very large, the statewise monitoring
done at the Central level is in terms of
irrigation potential crecated. In whole of the
country from all small surface water schemes
both storage and diversion, a total potential
of 86.3 lakh hectares has been created upto
March 1983, out of which 10.14 lakh hecta-
res is in Bihar.

Advantages/Disadvantages of Eucalyptus
Farming

1220. DR. PRATAP WAGH : Will the
Minister of AGRICULTURE be pleased to

state :

(a) whether it is a fact that the report
of the Economic and Planning Council of
Karpataka has expressed sharp division of
opinion on the advantages and disadvantages
on cucalyptus farming;

(b) if so, the details thorcof;
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(c) the reaction of Government on the
desirability of converting fields and areas in-
to eucalyptus plantations; and

(d) the details thereof ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) and (b)
Areas of consensus of the Economic and
Planning Council of Karnataka are given in
the Statement.

(c) and (d) Depending upon Soil, clima-
ticand Socio-economic factors Eucalyptus
may be planted. However, mono-culture of
Eucalyptus be avoided by intimately mixing
with other indigenous species.

STATEMENT

Areas of consensus arrived at the dis-
cussion held by Panellists of Economic and
Planning Council for Karnataka, regarding
planting of Eucalyptus :—

1. Points against Eucalyptus hybrid :

A. Ecological :

(i) Eucalyptus leads to an increase in
water run-off and soil-less.

(i) Eucalyptus does not enrich the soil.
(iii)
(v)
)
(vi)
(vii)

(viii)

Eucalyptus makes the soil acidic.

Eucalyptus prevents undergrowth.

Eucalyptus consumes water copiously,

Eucalyptus lowers the water table.

Eucalyptus is a poor fuel,

Eucalyptus has spread out roots which
do not decay, thereby preventing the
growth of other species even after the
Eucalyptus trees have been felled.

B. Socio-Economic :

(i) Eucalyptus leads to a negative impact
on food production, especially of ragi.

Eucalyptus worsens the income dis-
tribution.

(1)

(iii) Bucalyptus cultivation does not gene-
rate as large a quantum of employ-
ment as food crops do, especially
ragi.

11. Points for Eucalyptus hybrid :
A. Ecological :

(i) Growe fast,
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(i1) Does not get browsed.
(iii)
(iv)

Is a good coppicer.

Produces timber, fuel and raw mate-
rials for rayon and paper industries.

(v) Grows in drought prone areas.
(vi)
(vii)
(viii)

(ix)

Grows in poor soils.
Increases percolation of water,
Is fire-resistant.

Providcs good shelter-belt against
winds and thereby benefits crops grown
in leeward areas.

B. Socio-Economic :

(1) Increases incomes considerably.
(ii)
(iii)

Stabilizes incomes.

Increases employment under certain
circumstances, and creates additional
employment for downstream indus-
tries.

It was agreed that much greater research
was needed on each of the issues discussed
by the panelists.

TENT ITAATAY & TAAT BT
Fa-aaa

1221. =it foig 3o =)

1 sare fag } T frraer
i WAt W g 9 F1OFA FEA
f& -

(F) a1 GIFIX YT VAL 847
st & gyfaq fasa 33 oF NS a9 E
qT faaIy FYWIg AW g graeq §
I g9a ¥ & uF fagas qx K90 ;

(@) afz gi, a 5@ fadas uq A
FT TTET AT T HR THFT Jed Igeq
FT ZIIT; AT

(T) W& & fhaq gz gim,
&1 faataa feg gwix fFar sroar el
W AT & FEAFATY 9T FreqmAT fHaq
WA Fu feg I #F oFgEI AR
I SRT FAT E °

FF faam &, fawto e mrw
AAET ¥ aqT qqqg & fraw § 39-
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wet (o0 afemwa) @ (F) AT, &
TF SR ¥ §93 ¥ a9 er U fagaw
I fHy TN FT T §, qWI F US-
e gar g usg &) fagaas
gTT gFew qifya f&d ara §

(@) R (1) fa=r & grew w1 afaw
v fear ar Wr g | UsAg U™ &y
& fau g gifafas A #1739 F@Ay,
qNT &YX g AIAATT FAEI, W AN
ary usal & fafaar gomafaa s@r
R A% qaT §9  Usg-ET fogen @q
g1 F1atags ¥ gfaerg W1 gm
qeq § AT F 7oA arfe & =R ay Ji7
feg s &

Ganga-Cauvery Project

1223. SHRI ERA ANBARASU : Will
the Minister of IRRIGATION be pleased to
state :

(a) whether any feasibility study of Ga-
nga-Cauvery project has been ordered; and

(b) if so, the details of the same ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA) : (a) and (b) The Ganga-
Cauvery Link Scheme was examined by the
Ministry of Irrigation and Central Water
Commission and was considered to be gro-
ssly under-estimated both in capital and
recurring cost and also required a large blo-
ck of power for lifting water, This Scheme,
has, therefore not been further pursued.

Constitution of seed Association of India

1224. DR. KRUPASINDHU BHOI :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that a new orga-
nisation, the Seed Association of India, is
being coustituted for healthy growth of seed
industry; and

(b) if so, the details thereof ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) Yes, Sir.

(b) The details are being worked out by
a Sub-Group, consisting of members of seed
industry in public and private sectors,





